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indian Maid Servants In Guif Countries

7561.SHR! RAM KAPSE: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(a) whether the Governmant are aware that Indian
Maid Servants, who had gone to Gulf countries, are being
deceived and asked to quite from there;

(b) # so, whether the Government have made
enquiries on the complaints received in this regard: and

(c) if so, the detalls thereof and the steps taken/
proposed to be taken by the Government to protect the
interests of those maid servants?

THE MINISTER OF STATE IN THE MINISTRY OF
EXTERNAL AFFAIRS (SHRI R.L. BHATIA): (a) From time
to time Government receives complaints which interalia
include non-payment or delayed payment of wages, long
and arduous hours of work without adequate compensation,
denial of leave to come to India and facility for air passage,
withholding travel documents ol workers by the sponsors/
employers, non-fulfilment of contractual obligations and ill-
treatment in general.

Many of the Maids being illiterate are ignorant of their
rights. They are also duped by the recruiting agents Into
signing contracts which are against therr interests. There
are also incidents where Maids have managed to enter
foreign countrigs lllegally and are theretore exploited by
their employers. Information avalilable with the Government
does not indicate that Indian Maid Servants in the Gulf are
being asked to quit.

(b) and (¢) The Government of India through Incian
Missions abroad maintains regular contact with foreign
Governments to ensure the welfare and to improve
condttions of India workers in the respective countries. The
Indian Missions at first try 1o resolve the differences
between the aggrieved worker and the employer 10 arnve
at a mutually acceptable solution Wherever necessary
cases are taken up with the concerned authotities of the
foraign Government to persuade the employers to redress
the grievances of Indian workers. Where no alternatve
employment or any solution is possible despite best efforts
of the Mission, all assistance is given to facilitate repatriation
of the aggrieved worker.

[Transiation]
Jobs to Unemployed Under NRY.
7562. SHRI RAJVEER SINGH:
SHRI RAMESHWAR PATIDAR:
SHRIMAT! DIPIKA H. TOPIWALA:

Will the Minister of URBAN AFFAIRS AND
EMPLOYMENT be pleased to state:

JYAISHTHA 8, 1917 (Saka)

Written Answers 78

(a) whether the targets fixed for providing ten lakh
jobs to the unemployed persons under the Nehru Rojgar
Yojana introduced in 1995 has so far been achieved;

(b) of so, the State-wise details of the achievement
made under this scheme; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE 'IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT (SHRI PK.
THUNGON): (a) o (c): No such target for providing 10 lakh
jobs to the unemployed urban poor have been fixed under
the Scheme of Urban Micro Entorprises (SUME) of Nehru
Rozgar Yojana. However, keeping In view the aliocations
made up to 1994-95, a total number of 6.06 lakh beneficiaries
were to be assisted in setting up micro-enterprises under
the Scheme. Against this, as on 31.3.95 655 lakh
beneficiaries have been assisted. Statewise details of
beneficiaries assisted under the scheme are given in the
enclosed statement

STATEMENT

Statement showing Beneficiaries Assisted Under the
Scheme of Urban Micro Enterprises (Sume)

S. No. Name of State/UT Number of Beneficiaries

1 2 3
1. Andhra Pradash 74.933
2. Bihar 7738
3. Gujarat 12.714
4. Haryana 13.609
5 Karnataka 44.230
6. Kerala 21.445
7. Madhya Pradesh 84 004
6. Maharashtra 57.826
9. Onssa 12.165
10. Punjab 16 449
11. Rajasthan 30.874
12. Tamil Nadu 73.025
13 Uttar Pradesh 1.45.113
14, West Bengal 29.809
15. Goa 440
16. Arunachal Pradesh 40
17. Assam 17.568
18. Himachal Pradesh 1.276





